FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF [Name of Corporate Debtor]

SI. No. | PARTICULARS DETAILS
1. | Name of corporate debtor BALSARA ENGINEERING PRODUCTS
LIMITED
2. | Date of incorporation of corporate 30.03.1995
debtor
3| Authority under which corporate debtor [Registrar of Companies, Chennai
1s incorporated /
registered
4. Corporate Identity No. / Limited U93090TN1995PLC030736
Liability Identification No.of
corporate debtor
3+ | Address of the registered office and ?ﬁ 273, K‘z‘fa; allf:etéal 2 S?;hyaveccli}lTR(l)alc(l,
ineinel ot f t anipoondi Post, Gummidipoondi Taluk,
principal office (if any) ofcorporate Tieuvallur, Tamilnadu — 601202.
debtor
6. | Date of closure of Insolvency 27.06.2023
Resolution Process
7. | Liquidation commencement date of 28.06.2023
corporate debtor
8. | Name and registration number of the Mr.V.M.Gurusamy
insolvency professional acting as [BBI/IPA-003/IP-N00193/2019-2020/12512
liquidator
9. | Address and e-mail of the No.5/159, West Street, Vaiyakoundanpatty,
- . . Thiruvengadam Post & Taluk, Tenkasi
liquidat 2
L e R St District, Tamilnadu— 627719
4L Email:- vmgurusamy2702@gmail.com
10. | Address and e-mail to be used for IN0.5/159, West Street, Vaiyakoundanpatty,
. Saits Thiruvengadam Post & Taluk, Tenkasi
th the 1 2
correspondence with the liquidator B b bC )
Email:- vmgurusamy2702@gmail.com
11. | Last date for submission of claims 27.07.2023.

Notice is hereby given that the National Com
has orderedthe commencement of liquidation

pany Law Tribunal, Special Bench — I, Chennai
of the Balsara Engineering Products Limited on

28.06.2023. [date of passingof order of liquidation under section 33 of the Code].

The stakeholders of Balsara Engineering Products Lj
claims with proof on or before 27.07.2023 to th

item No.10.

mited are hereby called upon to submit their

¢ liquidator at the address mentioned against

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

b_ %@




Submission of false or misleading proof of claims shall attract penalties.

: e Yot =T
Name and signature of liquidator V.M.GURGSAMY,
Date:- 30.06.2023 : IBBI/IPA-003/IP-N00193/2019-2020/12512
Place:- Vaiyakoundanpatti v.m, Gurusamy M.Com.BGL.MBA. FChA,

REGISTERED INSOLVENCY PROFESSIONAL
INSOLVENCY AND BANKRUPTCY BOARD OF iNDIA
zss.e:s:éPA-003liP-N0019312019-2@20/12512
3353, viest Street, VAIYAK OUNDANPATTI
Thiruvengadam Post (Th), Thiruneivelj . Cm'li
e-maif; vingurusamy@yahoo.in




